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The position is as under:

(a) and (c). The demands are 
under consideration.

(b) The post of Charge-Holder, 
prior to its upgradation as Assistant 
Engineer, Class II, was being manned 
by the civilians and Military per­
sonnel in the ration of 2 : 1. Even 
after the upgradation of the post, 
the Military element has to be ad­
justed against the upgraded posts of 
Assistant Engineers in the prescrib­
ed ratio. This demand of the Asso­
ciation cannot therefore be agreed 
to.

(d)  The Government is not aware 
of any such decision.

(c) The posts of Supdts. Grade
I and Grade II in the MES are sanc­
tioned on functional basis and no 
ratio can be fixed. The number in 
each grade depends on the work­
load which varies from time to time. 
The adoption of the ratio of 1:1 is, 
therefore, not practicable.

Harassment for Supply of Coal to 
permit Holders

94. SHRI ROBIN SEN:  Will the
Minister of ENERGY be pleased to 
state:

(a) whether Government is aware 
of the fact that even after obtaining 
permits from District Magistrate  or 
other authorities the permit holders 
sometime have to undergo much 
harassment and difficulties in getting 
supply of coal from the areas allotted 
against the permits and also Set sup­
ply of inferior quality of coal;

(b) if so, the reasons thereof: and

<c) whether Government will take 
step to remove these difficulties?

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY <SHRI 
JANESHWAR MISHRA): (a) to <c). 
Reports  have  occasionally  been 
received regarding difficulties being 
experienced by permit holders in

securing the required quality of co&L. 
In the past availability of certain 
superior grades of coal was below 
requirements. However since produc­
tion is now normal sucH  difficulties 
should not arise in coming months.

Relay Centre at Asansol

95. SHRI ROBIN SEN: Will the
Minister of  INFORMATION  AND 
BROADCASTING be pleased to state:

(a) whether Government have any 
plan to set up a T.V. Relay Centre at 
Asansol, West Bengal; and

(b) if so, the details of the plan 
and the time to be taken to complete 
it?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) and (b). Yes, Sir. It 
is proposed to set up a 10 KW relay 
transmitter with a 150 metre tower at 
Asansol. It will relay programmes of 
the Calcutta TV Station, and will have 
a coverage  area of 18,000 sq* kms. 
comprising 55,75 lakhs of rural and
11.60 lakhs of urban population. The 
project is estimated to cost R«. 13® 
lakhs and i> expected to be completed 
during the Sixth Five Year Plan.

Inter-Corporate Investments

96.  SHRI DINEN BHATTACHARY- 
YA: Will the Minister of LAW, JUS­
TICE AND COMPANY AFFAIRS be 
pleased to state:

(a) whether Government are aware 
that inter-corporate investment is one 
of the principal weapons in the hands 
of the large business houses to keep 
and expand control over a large num­
ber of companies;

(b) if so, what are the fact* there­
of;

(c) whether Government are COOr 
sidering to regulate and restrict intor* 
corporate investments; and




